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RE-BOMB-BLAST IN A MOSQUE IN
RAE BARELI
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F[ ] Transliteration in Arabic Script.
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SHRI SUNDER SINGH BHANDARI
(Rajasthan): I am on a point of order.
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THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN); Mr. Gau-tam, I
have identified Mi. Afzal.

SHRI SUBRAMANIAN SWAMY; (Uttar
Pradesh); The Home Minister cannot be
given a directive on how he should
formulate his statement...

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN); No. you can
request him to ascertain the facts..
(Interruptions).. .
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SHRI SUBRAMANIAN SWAMY; I have
tried to find out the facts.. . (In. tcrmptions)..

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN); He is seeking a
clarification. . . (Interruptions). . . 1 have
identified Mr. Yadav.
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SHRI SUBRAMANIAN SWAMY; H;
wants the Central Government's state
ment.  He does not tell about the in-
competence of his State  Government
and its statement... (Interruptions)...
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THE VICE-CHAIRMAN (SHRIMATI

JAYANTHI NATARAJAN); No. He merely
sought a clarification from the Minister.
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THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN); Afzal Sa-heb,
kindly confine yourself to the clarifications. .
. {Interruptions)...

F[] Translitaration in Arabic Script.



345 Re. Bomb blast in

st HIIPRT SR IF MR NEwN
rra‘taramwwmm‘rm%ﬂhur
¥ ®1f geam 4@ anmy | dEa, St
ATFAT SHT TIT FATAA FT A g
WY WBC AT AWAT F WY qE 97
A AV fagrm S 4raz fvﬁa
sy, ..

I 0 p S ik
Ll 4(:"/0’"Ufl.//0'/
PREYNCS Lﬁu“’(b"é/
XTIy .VM.;_//‘LL,L
éu,&w.w M Ay Yy

o d’....ug/.w:xw

THE VICE CHAIRMAN (SHRIMATI
}JAYANTHI NATARAJAN) : You will have
Wto be very brief (Interruptions) You will
-+have to be brief
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THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAIJAN); Please con-
clude.
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THE VICE-CHAIRMAN

JAYANTHI NATARAIJAN);
sentences. Please be brief.

(SHRIMAT
Only two

THE VICE-CHAIRMAN (SHRIMAT
JAYANTHI NATARAJAN); Please by very
specific.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAIJAN); Please con-
clude. I am calling Mr. Malaviya. I am going
to call only those Members who have given
their names and not others.
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THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN); Yes, Mr.
Malaviya. I am going to call only those
Members who have given their names and I
am not going to call others.

DR. JINENDRA KUMAR JAIN (Ma-
dhya Pradesh); Madam, all of us should
condemn such acts of violence, especially in
places of worship. But I would like to place
before the House certain facts.
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THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN); No; No;
will have to be very brief.

DR. JINENDRA KUMAR JAIN; Madam,
the explosion of bomb took place, as per the
reports—it should be verified by the
honourable Minister—in the cellar of the
mosque killing the childien in the morning
hours. Nobody saw anybody throwing the
bomb. Such an incident should not be viewed
in isolation. I want to draw the attention of
the House to what nas happened in Delhi. In
Delhi, the police arrested one Mohammad
Shakir from Kharajuri Khas of Gokulpuri
area. What was this man doing? He was
manufacturing crude bombs and the police
arrested him and interrogated him. What he
said was that he was visiting U.P. frequently.
Probably, there is a link between the
manufacturing of crude bombs here by him
and that in other places.

SHRI SUBRAMANIAN
What is this?

SWAMY;

SHRI MOHAMMED AFZAL alias
MEEM* AFZAL; Let him say what he wants
to say... (Interruptions)...

DR. JINENDRA KUMAR JAIN; The
police have recovered forty crude bombs
from Mohammad Shakir. My fear is
that Pakistan.. .

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN); No,no. I
am not going to allow this.

DR. JINENDRA KUMAR JAIN; Are you
sensitive about this? I have the information. I
am placing the facts before the House.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN); No, no. You
give another Special Mention. I am sorry.
Now, Mr. Abrar Ahmed. (Interruptions) .

DR. JINENDRA KUMAR JAIN; My
information is that Pakistan is using.. .
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THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN); No. Dr. Jain.
Please don't repeat that. Don't say people of
our country. I cannot allow those
statements. (Interruptions)

DR. JINENDRA KUMAR JAIN; Some
people of our country... {Interruptions)

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN); I am not
allowing all those statements to go on record.

DR. .JINENDRA KUMAR JAIN; I cannot
speak against Pakistan?

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN); No. Please do
not try to intimidate the Chair. I am saying
that you cannot say that people in our country
are being used by Pakis-

DR. JINENDRA KUMAR JAIN;
Some people.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN); No. I am not
allowing yon to say all those.things.

DR. JINENDRA KUMAR JAIN: T am
stating (he fact.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN); I am sorry.
Please sit. down. I am uot allowing. Now,
Dr. Abrar Ahmed.

DR. JINENDRA KUMAR JAIN: Let the
Government deny it. (Interruptions) One
year ago, in Bulandshahr.. .

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN). I am sorry
Please sit down. We are rot discussing that. I
have identified Dr. Abrar Ahmed.

DR. JINENDRA KUMAR JAIN: Madam,
in Bulandshahr, in the same Uitar Pradesh...

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): Please sit.
down, Dr. Jain. I am not allowing you any
mote. (Interruptions) Please sit down. I am
not allowing.
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DR. JINENDRA KUMAR JAIN; You
should not be so unkind to me.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN); Dr. Jain, we are
confining ourselves to... (Interruptions)
Please hear me. We are not having a
discussion or a debate.

DR. JINENDRA KUMAR JAIN; But I
want to...

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAIJAN); Kindly let me
finish my sentence. I have merely allowed
you to associate yourself with the Special
Mention raised by Mr. Ram Gopal Yadav. I
cannot allow you to keep on extending the
scope.

DR. JINENDRA KUMAR JAIN; I have
vital information...

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN); No, I cannot
allow. You give another Special
Mention.

DR. JINENDRA KUMAR JAIN; Right in
Delhi...

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN); Excuse me. If it
happened in Delhi, please take out another
Special Mention. Take permission and speak
about it. We are confined 10 Rae Bareli.

DR. JINENDRA KUMAR JAIN: There
is :\ linkage... (tnteiruptions)

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): I am not
allowing you. T am not allowing you to
widen the scope. Kindly sit down. (In-
temiptiom) 1 cannot allow all the Members.
We are not having a discussion.
(Interruptions) One "minute, Dr. Abrar
Ahmed. I must tell the hon. Members that we
have the other listed business at. 3 o'clock.
We are not having a debate on this. You
should have given your names earlier, I
cannot allow a wide debate to take place on
this. These Members had all given their
names in writing in the morning.
(Interruptions)
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THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): No, no. Please
confine yourself to Rae Bareli. Don't talk
about the others. I have not allowed them to
widen the scope of it. Please confine yourself

to the topic.

i
ata
4

112
aagd

3
E
)
s
PEEL
-ﬂr,ﬁLQ‘p
gi%a?

E
E
E

THE VICE-CHAIRMAN (SHRIMAI11
JAYANTHI NATARAJAN): Mr. Jai-pa]

Reddy.

SHRI S. JAIPAL REDDY (Andhra
Pradesh); Madam, I do not want to go into the
details of the incident. But my MJP friends
will appreciate if I merely say that the
credibilfity of the Uttar Pradesh Government

on this issue would be low.

AN HON. MEMBER; How?

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN); Please let him
speak. He i; not saying anything
unparliamentary. Let him speak.

SHRI S. JAIPAL REDDY; I, therefore,
suggest that U.P. Government should agree to
an enquiry by the CBl into the incident.

SHRI SUBRAMANIAN SWAMY; We
fully support it.

SHRI S. JAIPAL REDDY; Secondly, I
would like to appeal to Dr. Jain and to other
friends not to link it up with the main issue.
There are many non-Muslims who have been
caught... (Interruptions). For example, there
are many Reddys who were caught in Andhra
Pradesh manufacturing bombs. Therefore,
any person caught manufacturing bombs
cannot be linked to an explosion in a mosque.
I don't think we should try to link persons of
a particular community to an incident that
may occur somewhere else. At any rate, it is
for the U.P. Government to come clean. It
must enable the Central Government, by
offering itself, to conduct a CBI enquiry into
the incident.

SHRI SUNDER SINGH BHANDARI;
My name may also be added, because
other names are being added.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): No, I am not
adding new names. I have closed the list. 1
am not calling anybody

else.
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THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN); I am sorry Mr.
Khaleelur Rahman. I cannot allow you.
Objections are being raised. I am not allowing
any further discussion. [ am sorry.
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THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): Please sit down.
We take up special mentions and I will call
Dr. Sanjaya Sinh. Please appreciate. I have
called those names that were given in the
morning to hon. Deputy Chairman. Now if I
extend it. then others also want to speak. Mr.
Bhandari raised an objection. I am not
allowing it to be converted into a debate. I
think the Minister will come forward with a
statement

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI M. M. IACOB): I will be coming up
with a statement on the facts of  this
incident.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): And at that
time Members can seek clarifications. I am
not cailing anybody now and we shall take up
special mentions.

SHRI S. S. AHLUWALIA (Bihar);
Madam...

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): Not on this.
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DR. JINENDRA KUMAR JAIN (Madhya
Pradesh); I associate myself with what the
hon. Member has said.

F[ ] Transliteration in Arabic Script.



